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Himanshu Chandulal Shah v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2753 
Hurbanu v. Mohammadali Mohammadhusen Gandhi, (Vaibhavi D. Nanavati, J.), 2024 SCC OnLine 

Guj 4384 
Jamal Noormohmed Shaikh v. Union of India, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC 

OnLine Guj 2748 
Kalpesh Rajubhai Sabhad v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2746 
Mohamedamin v. State of Gujarat, (Mauna M. Bhatt, J.), 2025 SCC OnLine Guj 2749 
Mukeshkumar Vaikhunthram Thakkar v. State of Gujarat, (Vaibhavi D. Nanavati and Utkarsh 

Thakorbhai Desai, JJ.), 2025 SCC OnLine Guj 2752 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779151
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Sentinel Properties (P) Ltd. v. Legal Heir of Deceased Atul Dhirajlal Amin Viral Atulbhai Amin, 
(Sunita Agarwal, C.J. and Pranav Trivedi, J.), 2024 SCC OnLine Guj 4385 

Suo Motu, In re, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC OnLine Guj 2741 
Suo Motu v. Bhaskar Tanna, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC OnLine Guj 2744 
Suo Motu v. Samad Abdul Rehman Shah, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC OnLine 

Guj 2743 
Ushaben Rajendra Joshi v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2742 
Varis Mahendrabhai Doshi v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

2750 
  
Himachal Pradesh High Court   [82] 

Ajit Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2942 
Amar Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2950 
Ashish Sharma v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2898 
Baldev Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2909 
Beer Singh v. HDFC Bank Ltd., (Virender Singh, J.), 2025 SCC OnLine HP 2907 
Bharti v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2918 
Bhuvneshwar Singh v. Annpurna, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2892 
Chamku Devi v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2941 
Chanana Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2899 
Dalip Chauhan v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2911 
Deep Raj v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2962 
Dev Dass v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2939 
Dharam Chand v. Roshan Lal, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2888 
Dharam Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2914 
Dharam Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2915 
Dharmender Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2903 
Faquir Chand v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2951 
Garveeta Sharma v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC 

OnLine HP 2961 
Gulzari Lal v. Alok Banga, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2885 
Gurjant Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2902 
Gurvinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2908 
Inder Pal v. LAO, (Ranjan Sharma, J.), 2025 SCC OnLine HP 2884 
Jageer Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2901 
Jai Parkash v. Annpurna, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2893 
Jawala Dass v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2944 
Joginder Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2917 
Kailash Chand v. LAC, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2886 
Kamal Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2910 
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Kapil Choudhary v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2932 
Kedar Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2948 
Khushbu Banshtu v. Digvijay Banshtu, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2887 
Krishni Devi v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 2965 
Kusum Gautam v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2940 
Lolak Ram v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2949 
Muni Lal v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2943 
Narender Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2960 
Narender Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2897 
Nirmla v. Damar Kumari, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2905 
Om Parkash v. M.C. Shimla, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2890 
Paan Chand v. Hugat Ram, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2894 
Pan Chand v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2928 
Parveen Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2958 
Pawan Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2913 
Pradeep Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2923 
Praveen Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2930 
Prithu Ram v. Baby Pratigya, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC OnLine 

HP 2904 
Rachhpal Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2916 
Radha Krishan v. D.D. Modgil, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2906 
Rajdeep Pathania v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2896 
Rajesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2929 
Rajneesh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2945 
Rakesh Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2959 
Rakesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2957 
Ram Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2926 
Ram Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2933 
Ramesh Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2920 
Ramesh Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2937 
Ramesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2925 
Ravinder Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2935 
Rohini Thakur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2895 
Rohit Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2922 
Sachin Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2927 
Sanjeev Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2954 
Sarla Devi v. Prakash Chand, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2889 
Satish Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2946 
Sheela Pundir v. Union of India, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2936 
Shivani Parihar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2963 
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Shri Vidwan Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2964 
Shubham v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2900 
Shyam Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2956 
Sunil Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2952 
Sunita Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2924 
Tota Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2931 
Usha Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2938 
Veer Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2947 
Vijay Pal v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2919 
Vijay Prakash v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2912 
Vikas v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2955 
Vikrant Singh Chandel v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2934 
Vinod Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2921 
Virender Singh Chauhan v. Ajay Kumar, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2891 
Yakub Ali v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2953 

  
Jharkhand High Court   [8] 

Dashrath Ganjhu v. Union of India, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2901 
Gyan Prakash Sundi v. State of Jharkhand, (Rongon Mukhopadhyay and Rajesh Kumar, JJ.), 2025 

SCC OnLine Jhar 2898 
Jai Narayan Sundi v. State of Jharkhand, (Rongon Mukhopadhyay and Rajesh Kumar, JJ.), 2025 

SCC OnLine Jhar 2897 
Jitan Mahto v. Union of India, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2900 
Madhuri Bage v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2903 
Raju Ram v. Ejaz Ahmad, (Pradeep Kumar Srivastava, J.), 2025 SCC OnLine Jhar 2896 
Ram Dayal Kharia v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2899 
Umesh Prasad Srivastava v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 2902 

  
Jammu and Kashmir High Court   [2] 

Khambod Singh v. Union of India, (Rahul Bharti, J.), 2025 SCC OnLine J&K 712 
Naseema v. State (UT of J&K), (Wasim Sadiq Nargal, J.), 2025 SCC OnLine J&K 713 

  
Karnataka High Court   [4] 

Keshav Cement & Infra Ltd. v. State of Karnataka, (Pradeep Singh Yerur, J.), 2025 SCC OnLine 
Kar 10618 

Meghana Chandra Reddy v. Tahsildar, Hoskote Taluk, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 
10620 

Venu v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 10621 
Vira Reddy v. State of Karnataka, (M.I. Arun, J.), 2025 SCC OnLine Kar 10619 
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Kerala High Court   [76] 

Ajith Kumar K.K. v. Kerala Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5178 
Anas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5130 
Anil Kumar v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5137 
Anilkumar C.P. v. P.K. Sheeja, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 

5147 
Anitha Mathew v. Collector, (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 5152 
Anne Mary Joy v. Joseph Sebastian, (Murali Purushothaman, J.), 2025 SCC OnLine Ker 5155 
Aseeb Ali P.M. v. State of Kerala, (C. Jayachandran, J.), 2025 SCC OnLine Ker 5176 
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